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MR. SPEAKER; The question Is:
“That the members of this House 

do proceed to elect in the manner 
required by sub-rule (1) of Rule 
309 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
fifteen members from among them
selves to serve as members of the 
Committee on Public Accounts for 
the term beginning on the 1st May,
1978 and ending on the 30th April,
m y."

The motion wag adopted.

SHRI GAURJ SilANKAR RAI- I
bee 1o move.

“Thai this House do recommend 
to Rftjya Sabha that Rajya Sabha 
do agree to nominate seven mem
bers from Rujya Sabha to associate 
wilh the Committee on Public Ac« 
counts of the House for the term 
beginning on the 1st May, 1978 and 
ending on the 30th April 1979, and 
do communicate to this House the 
names ol the members so nominat
ed b\ Rajya Sabha."

\1R SPEAKER: The question is:

"That this. House do recommend 
to Rajyj-i Sabha that Rajya Sabha 
do agree to nominate seven mem
bers from Rajya Sabha to associate 
with tho Commit tec on Public Ac
counts ol the House for the term 
beginning 011 the 1st May, 1978 and 
ending on the 30th April 1979, and 
do communicate to this House the 
nnint's of the members so nominat
ed by Rajya Sabha.”

T h e  m o t i o n  w a s  a d o p t e d .

(iil) COMMITTJE ON PUBLIC UNDERTAK
INGS

SHRI TRIDIB CHAUDHUR1 (Ber> 
hampore): I beg to move:

“That the members of this House 
do proceed to elect in the manner

required by sub-rule (1) of Rule 
3128 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
fifteen members from among them
selves to serve as members of the 
Committee on Public Undertakings 
for the term beginning on the 1st 
May, 1978 and ending on the 30th 
April, 1979.”

MR SPEAKER: I beg to move:
“That the members of this House 

do proceed to elect m the manner 
required by sub-rule (1) of Rule 
312B of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
fifteen members from among them
selves to serve as members of the 
Committee on Public Undertakings 
for the term beginning on the 1st 
May, 1978 and ending on the 30th 
April, 1979”

The motion was adopted.
SHRI TRIDIB CHAUDHURI: I beg 

to move-

“That this House do recommend 
to Rajya Sabha that Rajya Sabha 
do agree to nominate seven mem
bers from Rajya Sabha to associate 
with the Committee on Public Un
dertakings of the House for the 
term- beginning on the 1st May. 1978 
and ending on the 30th April 1979 
and do communicate to this House 
the names of the members so nomi
nated by Rajya Sabha.”

MR. SPEAKER; The question is:

"That this House do recommend 
to Rajya Sabha that Rajya Sabha 
do agree to nominate seven mem
bers from Rajya Sabha to associate 
with the Committee on Public Un
dertakings of the House for the 
term beginning on the 1st May, 1978 
anH uniting on the 80th April 1979 
and do communicate to this House 
the names of the members so nomi
nated by Rajya Sabha.”

The motion was adopted.


